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$1. Chairman, Railway Servic
as Railway Recruitment Boar:
Bombay, el v W A

r,t ' b :L d ¥ < 'l: : -
$ii. Divisional Rzilway Manager, -bcﬁtrgl

l_.

Railway, Jhanls.'.l.

Qﬂ’u @H’ | Ve R - s+ Respondents
g_)% Alongwith - ‘ ” |
b Or 1 licgtion no o . -

Ghanshyam Dass Chaurasiya, S/o Shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

eee Applicant-

Versus

i. Union of India through General Manager, Central
Railway, BombayyT.

ii. Chairman, Railway Service Commission {Known as
Railway Recruitment Board now), Bombay Central,
BombaY.

«+s Respondents.
2. Original Application no. 262 of 1992.

Ramashanker Tripathi, S/o Sri H.L. Tripathi, R/o 4,
Sujekhan Khirki, Jhansi.

' Appliﬂant

Versgus

i. Union of India through General Manager, Central
Railway, Bombay VI?®

i
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ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Cenatral,
BD[ﬂbﬁYc

iii. Divisional Railway Manager, Central Railway,
Jhansi.

e+ Respondents.,

5. 4 Original Application no. 2063 of 199z.

Ram Kumar Mamdeo, S/o Sri Sitaram Namdeo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi.

l oo a.pp licant-

Versus

i. Union of India through Ge'ﬁe.-ral Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Ha:.lway Recruitment Board), Bombay.Central,
Bombay.

ee e RE SP Ondents *

£. Original Application no. 264 of 1992.

Rakesh Kumar Srivastava, S/o Sri V.P, Srivastava, R/o
Behind Normel School, Gooler Naka, Banda.

ee. Applicant.
Versus

i. Unicn of Ipdia, through General Manager, Central
Railway, Bombay VT,

ii. Chairman, Railway Service Comm§ssion (now known
as Rallway Recruitment Board), Bombay Central,
B{meay‘ VT,

iii. Divisional Railway Manager, Central Railway, Jhansi.

.+« Respondents.

6. Original Application no. 265 of 1992.

Km. nltri Wakanker, D/o Shri V.G. Wakankar, R/o 49
N(]'. l]i Rr. - i er'}ﬁ’ JhanSit

-+ss Applicant

Versus

H Tt Je S -
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Railway, Bombay VT,
ii. Chairman, RailwaItService Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay.

TE R&Spﬂﬂdﬁﬂt!-

®. Original Application no. 266 of 1992,
Dilip K, mar anrwal, s/o shri N.C. Agarwal, R/o 45,

uhaLwlydﬂ&, Jhansi.

ee s Applicant.
Versis

i. Upion of India through General Manager, Central
Railway, Bombay VT. |

ii. Chairman, Railway Service Commission ( now known as
Railway Recruitment Board), Bombay Central, Bombay.

iii. Divisional Railway Manager, Central Railway Jhansi.

.+« Respondents.
O<A-2L46T of 1992

@< Avdhesh Kymar Vaidh, S/o Shri U.S. Vaidh, R/o 131
Devri Mohalla. Rgnipur, District, Jhansi.

. s @ wplicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii, Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay.

es+ Respondents.

@. Orizinal Applicationno. 268 of 1992.

Satya Prakash Dubey, s/o sri B.P. Dubey, C/o Bunde lk hand
Medical Stores, Nariya Bazar, Jhansi.

e s Applican‘t.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT,

e Chairman, Railway Service Cormicsinn ( now Known

as Hallway Recruitment Boarc), Bombay Ceazral ,
Bombay.
\ Al

- \ e 44 8 v
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6. Original Application no. 269 of 1992

Sripal Singh s/o Shri Rajjan Singh, R/o Post and Village
'Chifhﬂlr D Stti Eta"ah (U;pl)-

s Applicant-
Versus
i, Union of India through General Manager Central
Raulway, Bombay VT.
3

ii. Chairman, Railway Service Commission (now known
as Rallway Recruitment Board), Bombay Central,

Bombay.
iii, Divisional Railway Manager, Centrzl Railway, Jhansi.

«++ Respondents,

1f « Original Application no. 270 of 1992,

Rajesh Kumar Srivastava, S/o Shri I.D. Srivastava, R/o
86 Chandra Shekhar Azad, Ganesh Bazar, Jhamsi.

oo e Applicant-

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission ( now known
as Railway Récruitment Board), Bombay Central,
Bombay.

iji. Divisional Railway Manager, Central Railway,
Jhansi.

L

oe e RGSpondentS-

19.. Origingal Application no. 271 of 1992.

Prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and
POst Bhambolslr, Tehsil Talbehat, Distt. Jhansi.

e 4 Applicant.

Versus
1% Union of India through Gereral Manager, Central
Rallwa,, Bombay \I
ii. Cheairmer Peilway Service Commission (now Kriown
as Railway Recruitlme:nt Board), Bombay Central,
Bombay.

A T e il N e i et i
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iii. Divisional Railway Manager, Central Railway,
Jhansi.

o0 RﬂSpOﬂdentS-

13. Original Application no. 272 of 1992. . -

—

sh Mishra, S/o Shri Madan Mohan Lal Mjishra, R/o

cﬁ Tlﬁ':nf"q.._-_i L.

L I App licam-
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iji. Divisional Railway Manager, Central Railway,

s+ Respomdents.

1. Original Application no. 273 of 1992.

Sayyed Aizaj Mohammad, S/o Shri S$.I. Mohammad, R/o0
682/6, Tondon Compund, Civil Lines, Jhansi.

oo .Qpplican't.

Versus

1,3 Union of Indi a through General Manager, Czntral
Railway, Bombay VT.

ii. Chairman, Railway Service Commission,( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Menager, Central Railway,
Jhansi.

.++. Respondents.

1€. Original Application no. 274 of 1992,

Beepak Babu Rawat, S/o Shri R.N. Rawat, R/o 83 Chhatra-
Salpura,. Lalitpur (U-F-) N

* % Applicanti
Vereus

% Hn11r of Indiz through eneral iMaenager, Central
Jllhayr DDmbU\ \ha

? h -o-.ﬁ/u

e

.. n
o
e e e

e o e gl o T,
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ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
JhanSi-
+e+ Responde nt§ .

i

16, oOriginal Application no. 276'of.i992.

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20,
Subhash Pura, Lalitpur (U.P.)
s e Applicﬁnt-
Versus

Union of India through General Manager, Central

i.
Railway, Bombay VT.
ii. Chairman, Railway Service Commission (‘now known
as Railway Recuritment Board), Bombay Central,
Dmbay.
iii. Divisional Railway Manager, Central Railway,
Jhansi., :

e e e HBSpDnde nts‘l

1. Original Application no. 276 of 1992.
Mahesh Chandra Sharma, S/o Shri R.D. Sharms, R/o 241
Outside Datia Gate, Behind Home Guard Training Center

Jhansi.
L B App liCant.

Versus
i, Union of India through General ™anager, Central
Railway, Bombay VT.
ii., Chairman, Railway Recruitment Board (Priviously
known as Railway Service Commission), Bombay

Central, Bombay.
Respondents.

L

1¥. Original A4nnlication no. 277 of 1992,

R.S. Updhayaya. S/o Sri H.S. Updhayaya, R/o Railway Qr.
no., G=Block, Agra Cantt.

.o+ Applicant.
Vareue
S Unin of Indic throuagh General iManager, Centxal
\ e
fyet
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Railway , Bombay VI,

4ve Chairman Railway Service Commission ( now known
as Railway Recruitmnt Board) , Bombay:Ceptral,

Bombay.
iii, Divisional Railway Manager, Central Railway,

== Jhansi.

PP Re.spﬂnde nts-

1. Original Application no. 278 of 1992.

Om Prakash Rai, S/o Shri P.P. Rai, R/o (C/0) Bhatriya
Lodge, Manick ChQWk, JhanSi-

s o Applicant.

Versus

i, Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), ombanyEntral
Bombay.

iii. Divisional Railway Manager, Central Railway,

+++ Respondents.

20. Original Application mo. 279 of 1992.

Ajai Kymar Upadhayaya, S/o Sri B.L. Updhayaya, R/o 182/1
Barubhonde 1la, Jhansi.

N AppliCant.

Versus

i. Unicn of India through General Manager, Central
Railway, Bombay VT.

ii, Chairman Kailway Service Commission ( now known
as Railway Recruitment Board), Bombay Central
Bombay.

iii. Divisional Ralilway Manager, Central Railway,
Jhansi.

s @ Respondents.

2§ . Original Applicaticn no. 280 of 1992.

-

Rem Swarup Ahirvsz, S/ tr? Tamhe, R/o Gram Barai Post

ry . r o -
L vigue lg KRNICN, wist

" )

eee Applicant
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L7 58

i, Union of India through General Manager, Central
Railway, Bombay VT.

ii, Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
BOMb&Yﬁ

iii. Divisional Railway Manager, Central Railway,
Jhansie vy

-
- —

s+ Raspondents.

2. Original Application no. 281 of 1992.

Mahendra Kumar Tripathi, S/o Shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi. |

«ss Applicant.

Versus

i, Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay, Central

Bombay . .

iii, Divisional Railway Manager, Central Railway,
Jhanﬁi;

«s+ Respondents.

22. Original &pplication no. 424 of 1992.

. Rajesh Chandra Tripathi, S/o shri A.S. Tripathi, R/o
Kaloo Kywan, Tinwari Road, Banda.

N Applic.an‘t.

Versus
i. Union of India through General Manager, Central
Railway, Bombay VT.
130 Chairman, Rallway Service Commission ( now known
e¢s Hellwey Recuritment Board), Bombay Central,
Bombay.

iii, Divisional Railway Manager, Central Railway, Jhansi.

+++» Respondents.

2%. Uriginal Application no. 425 of 1992,
Ackech Kumar Awasthi, S/o shri L.S. Awasthi, R/c 76
Vesuce », "Bara Bdzar, Jhansi.

Applicant.
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i.  Union of india thfaugh Gnnaral Mgnagor, -Contral |
Railway. Bombay W. '
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24, Original Application no. 428 of 1.992.: e O

Jamaluddin Khan, S/o Shri N.U. Khan, R/o Deen Dayal Nagar
~C/o AiB.ll. Building Materiak, Nandanpur:a, Sipri Bazar{,
Jhansil.

we» Applicant.
5 "~ Versus ' '

i, Union of I ndia through General Manager, Central
".’" -Railway, Bombay VT. -

ji., Chairman, Railway Recruitment Board (Previously
knonw as Ra!alway Serv:l.ce Commission), Bombay
Central, Bombay.

iii, Divisional Hallwey'Manager, Central Railway,
Jhansi.

enw RESPf)ndentS-

26, Original Application no. 429 of 1992.

Vinod Kumar Awasthi, S/o Shri R,R. Awasthi, R/o Mohalla
Hatwara, P.O. Ta lbehat Distt. Lalitpur (U.P ) .

en e Applic ﬂnt.
Versus

ie Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman,Railway Service Commission ( now known
as Railway Recnuitment Board), Bombay Central
Bombay-

iii, Divisional Railway Manager, Central Railway,
Jahnﬁit

e o Respﬂl"ldEI‘l’ts.

lllli'!lO/-

\
b5
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i.

ii,

iii.

21.

|

// 8 [/

Union of India through General Manager, Central
Railway, Bombay VT.

Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

Divisional Railway Manager, Central Railway,
Jhansi,. f .

-

-

+++ Respondents.

Original Application no. 281 of 1992,

Mahendra Kumar Tripathi, S/o Shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi.

i.

ii.

3335

1

23.

Applicant,

Versus

Union of India through General Manager, Central
Railway, Bombay VI.

Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay, Central
Bombay. :

Divisional Railway Manager, Central Railway,
Jhansi.

Hespondents.

e0 8

Original &pplication no. 424 of 1992.

£ Rajesh Chandra Tripathi, S/o Shri A.S, Tripathi, R/o
Kaloo Kywan, Tinwari Road, Banda.

+es Applicant.
Versus
39 Union of India through General Manager, Central
Reilway, Bombay VT.
ii. Chairman, Raillway Service Commission ( now known
as Railway Recuritnent Ecard), EBombay Centreal,
Bombay.
iii, Divisional Railwayp Manager, Central Railway, Jhansi.
.. Respondents.
2%. Original Application no, 425 of 19992.
Rakesh Kumar Awasthi, S/» Shri L.S. Awasthi, R/o 76
Wasude:, "Buerc Bazar, Jhansi.

AR e e il
. - AP Ll 3006 e
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Madhukar Deo Panda{h sﬂu‘@sm.-i m: Panday. ._a]p “Pogt

Balde o, Distt .

U-pn . _'“' "'-&H
', .- -‘{__J i " 4

L P L

ey -chairnan. unlmr ngt
known as Railway ice Co
- Central, Bombay. =< B B caee SIS
—e .!g*:’*‘m_ _-#‘ R ..tf.ii '
iii, gﬁvis.;.onal Railmy Manager, Central Rﬂilmy.
ansd. ™% -
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28. Briginal Application no. 913 gf 1992_ _.r |

3 .4,..\ N,

Rajendra Kuymar Srivataw, S/ o srmi V.s. Srivastau. R/o
524/71 Chitra Gupt Bhawan, Adarsh Nagar, S:I.pri Bazar,
Jhans | ORI

i} Xr _Applicant-: . SRR
\'E*rsus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board, Bombay, Cen-

tral (previously known as Railway Service
Commission) .

iii. Divisional Railway Manager, Central Railway,
Jhansi. |

en e RESPQndentQ-

29. Original Application no. 920 of 1992.

Ram Gopal Rai, S/o Shri B.L, Rai, R/o 29 Ramlila Maidan,
Babina, Distt. Jhansi.

e s e Applicant
Vermus 7 s

1. Union of India through General Managar, Central
Railway, Bombay VT. :

ii. Chairmen. Railway Recruitment Board (Previously
knova gs ‘Railway Service Commission), Bombay
Centra

are Applicant,
\
%’tb L -'11/-



AL

iii. Divisional Railway Manager, Central Railway,'
Jhansi.

«+. Respondents.

26. Original Application no. 922 of 1992

Pankaj Kumar Gupta, S/o Shri S.B. Singhal, R/o Rly.
Qr. No. MB 178-A, Station Road, Agra Cantt. .

ses Applicant.

Versus

3% Union of India through General Manager, Central
Railway, Bombay VT.

iji. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bambay

Central.

jii., Divisional Railway Manager, Central Railway,
Jhansi.

... Respondents.

3¢, Original Application no. 923 of 1992

Pradeep Kumar, S/o Shri P. Narayan, R/o house no. 475
near Bihari Ji Ka Temple, Babina, Jhansi.

L wplicant-

Versus

i's Union of India through General Manager, Central
Raillway, Bombay VT.

ii. Chairman, Railway Recruitment Board (previously
known as Reilway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jbhansi.

.0 Res;‘ﬁﬂ"ents.

32. Original Application no. 924 of 1992

Madhuwala Khare, W/o Shri R.K. Srivastava, R/o House no.
243/8, Nainagarh, Nagar, Jliansi.

. oo A}.‘p licantq

Versus

ie Union of India through Gereral Manager, Central
BEailway, Bombay VT. :

&;_“:E_ c..oo],._’d'_
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ii. Chairman, Railway Recruitment Board (Previously
known als Railway Service Commission), Bombay
Central.

iii., Divisional Railway Manager, Central Railway,
Jhansi,

2o RﬁspondﬂntSG

33, Original aonlication no. 1072 of 1992

Mohammad Israil, S/o Shri Mohd. Gani, R/o ward No. 2,
near Railway Station Harpalpur, Distt. Chhatarpur.

se Applicant.

Versus

3% Union of India through Gereral Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board (previously

known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

s e HEsptll"ldEn'tS.

//31,. Original Application no. 1073 of 1992.

Jagdish Prasad Tewari, S/o Shri Baij Nath Tiwari, R/o
Villzgze Sunraghi, Post Tindwari, Distt. Banda.

eoe Applicant,
Versus

i, Jnion of India through General Manager, Central
Reilway, Bombay VT.

11 Chairman, Rallway Recruitment Bogard reviousl
known Sa'RaliwayYService Commission) %%mbay 4

- e -
C'f’:-.chl

iii. Divisional Railway Manager, Central Railway,
Ji'l&rlb.—- . .

«++ HRespondents.

35, Orizinal Application no. 1074 of 1992

©regwat Swarup Sharma, S/o shri U.S. Sharma, R/o 72,
land Dwar, Gokul, Mathura. (U.P.)

e ey .Qpplic E,I’;‘i '

\

.\L\J S e
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Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii., Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii, Divisional Railway Manager, Central Railway,
JhanSi' = § Bl

«.es Respondents.

36, Original Application no. 1075 of 1992.

Mohd. Aslam Khan, S/o Shri Mohd. Yusuf Khan, R/o 114,
Mewat ipura, Jhansi.

.88 Applican't.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

130" The Secretary, Railway Recruitment Board (previo-

usly known as Railway Service Commission), Bombay
Central. .

iiis Divisional Railway Manager, Centrzsl Rzil ay,
Jhansi.

P He 5p0nden't5-

3. Original Application no. 1076 of 1922,

Bharet Bhushan, S/o Shri Keshav D_s, R/o Poonch, Moth,
Distt. Jhansi.

- 4 4 mplicant‘
Versus
i Union of India through Generz! Manager, Central

Railway, Bombay VT.

ii. Chairman, Rgilway Recruitment Eoard (previously
known as Railway Service Commission), Bombay
Centrzl.

iii. Divisiorngl Railwav Mananer, Centr:1 Railway,
Jh&rlSi-

ees Respondents.
38, Criginal Applicetion no. 1077 of 1992,

Ashok Kumar Verma, $/2 Shuri li.5., Vermes, R/o 153, Purani
hal2nal, Jhansi.

¢ il\ App lic antie
E:-}._. -...-“la,!-
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Versus

i. Union of India through.General Manager, Central
Railway, Bombay VT.

ii. Chairmen, Railway Recruitment Board (previously
énnrn ?S.Hailway Service Commission), Bombay
entral.

; iii. Divisional Railway Manager, Central Rai lway,
Jhans}. .

eee BespondﬁntSl

3¢. Original Application no. 1078 of 1992

Shaki! /Ahmad Hasmi, S/o Shri w.A, Hasmi, R/o Devganpura,
Post Panwari, Distt., Hamirpur. (U.P.).

ees Applican't o
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), BOmbay
Central.

iii. Divisional Railway Manager, Central Rall ay,
Jhansi.

e e HESPOnden£S.

9. Original Application no. 1081 of 1992.
Vijay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village

Tagkali (Hastam) P.O. Hastam, Via Khurhand Station,
Distt. Eanda.

a0 Applicant
Versus

g Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Centrgal.

iii. Davisional Railway Manager, Central Railway, Jhansi.

e e RESPOﬂdEﬂtS.

44 Original Applicaticn no. 1083 of 1992

e vign 4 oy, T - 7 C b 3 = >
Seajey Kuwes Srivastzwz, £fo Shri A.R.L.Srivastava, R/o
17s,, Mapuher Euka hagds, Jhet gl

o App licant.
p}"};’\k, " @ .15/_
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i.
ii,

iii.

.0
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Versus
Union of India through General Manager, Bombay VT.

Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

Divisional Railway Manager, Central Railway, Jhansi.

=1

ees Respondents.

Original Applicstion no:. 1305 nf 1002

Vinod Kumar R. Shrotiya, S/o Shri Raja Ram, R/o M. Lal Ganj
Rampur, Jhansi.

i,
ii.

iii,

47«

! see ApPp licant.
Versus .

Union of India through General Manager, Central
Rai lway, Bombay VT. '

Chairman, Railway Service Commission( now known as
Rajilway Becruitment Board), 8ombay Central.

Divisional Railway Manager, Central Railway, Jhansi.
see REspﬂndentS-

Original Application no. 614 of 1993.

Ajit Kumar Srivastava. S/@ Shri K.B.L. Srivastava, R/o
902 Kalyani, D Civil Lipes, Unnao.

ii.

iii,

4k,

es« Applicant.
Versus

Union of India through General Manager, Central
Railway, Bombay VT.

Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

Divisional Railway Manager, Central Railway, Jhansi.

oo RESPDndEntS-

Original Application no. 1060 of 1993.

Anand Kumar Sharma, S/o Shri B.S. Sharma, R/o (C/o) Shri
G.D., Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bastra.

. g ® .Qpplicant-
Versus

Union of Indis thicugh Genei'al Manaa«r, Jentrel
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/N6

Railway, Bombay VT.

ii., Chairman, Railway,Recruitment Board,(Bombay Central
BﬂmbaY- :

iii. Divisional Railway Manager, Central Railway, Jhansi,

»«+« Respondents.

46  Original Application no. 1465 of 1993~
Sanjiv Kumar Tiwari, S/o Shri R.N. Tiwari, R/o Gandhi Nagar - u
|

.
Ksn:h' Di¢ .0 ic+. _Ta l? ._‘“' -

XK Applicant. :

Versus |

i. Union of India through General Manager, Central X
Railway, BOmbay VT.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

jii. Divisional Railway Manager, Central Railway, Jhansi.
"o Hespondents.

46. Original Application no. 20 of 1994 °

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

++es Applicant,
Versus

i. Union of India through Secretary, Railway Board,
Ministry of Railway, New De lhi.

ii., General Manager, Central Railway, Bombay VT. =

iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay . v
-
+++ Respondents.
49 . Original Application no. 70 of 1994
Promod Srivestava, S/o Shri S.S. Srivastava, R/o 157,
Chaturyana, Jhansi.
e e App lic ant-
Versus
i Unicn of Indie through General Manager, Central
Hailway, Bombay VI.
13, Chairm:r, F2i'v. " R craitment Board, Bombay Central, |
BCunta}'. " e |
|

2
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iii., Divisional Railway Manager, Central Railway, Jhansi.

eee Respondents.

48. Original Application no. 402 of 1994

Lala Ram, S/o Shri Kashi Ram, R/o 487/3, Near Junior
High School,.Nai Basti Jhansi. _

ce e Appliﬂant:
Versus

i. Union of India through Secretary Railway Board,
Ministry of Railway, New Delhi.

Sl General Manager, Central Railway, Bombay VT,

iii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

«.+ Respondents,

4. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, S/o Shri Bhogi Ram Agnihotri, R/o
422, Station Roag, Lalitpur.

N App licant-
Versus

i. Union of India through secetory, Railway Board,
Minlstry of Raiways, New De lhi.

.l s General Manager, Central Railway, Bombay VT,

iii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

«e+ Respondents.,

£pP- Original Application no. 488 of 1994.

Suniil Kumzr Bhatnagar, S/o sShri K.B. Bhatnagar, R/o near
R.E, Coleny, Civil Lines, Lalitpur.
te e Applipant
Counsel for the applicant Shri R.K. Nijam.
Versus

3. Unior of India through Secretary, Railway Boeard,
Minlstry of Railways, New Delhi.

. i General Manager, Central Railway, Bombay VT,

23, Chairman, Rallwyzy Recru’tment Bnard, Romtey Central,
Y s ) b
‘.,..rn,i..“' 8

oo Responcents.
Counsel for the Respondents Shri A.V. Srivastava.
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5{. Original Application no. 141 of 1988

Km. Indra Singh, .D/o Lateé Shri Chandan Singh, R/o 536,
Nanak Ganj, Sipri Ba zar, Jhansi,

' ess ApPpP licant.
Counsel for the applicant. ShriAlok Dava

a i

Versus - = ~

- QL A= s - 2 -
Lo Tie uUnion of Iudic through the General Manager,

Central Railway, Bombay VT.

ii, Railway Serivce Commission, Bombay.

~.4_‘1

.»+ Respondents.

Counsel for the Respondents. Shri H.P. @hakorvorty
Shri V.K, Goel.

ORDE R (Reserved

JUSTICE B,C, SAKSENA,V,C,

i e s e - St
i

These 50 O.As involve almost identical questions of
fact and law, They are, therefore being decided by a common
order),

2% Tﬁe brief facts are that din the Employment Notice Noj
2/80/81 was issued by the Railway Recruitment Board Bombay’,

This Board was previously known as ?ailway Service Commissieni,
avnen N

In the said Employment Noticeiyarious non-t8chincal categories, B
category No4 25 had been indicated for the post of Probqﬁionaryli

R

Asstt, Station Masters, The applicants state that they had

b .. =
- . ——— "
et e e e T N S S —

applied in response of the said Employment Notice for the said
post viz Category No, 25, They were called te appear at the

- written tcst hcld on 21,€.1881, They were alse shown as
successful at the written test and were called to appear.at

an interview kagk held on 31.,3.1982 at Bhopal or other

C.E-rt - 2,
“ifeee The applincnts further case is that subsequently

\i}b,;k_ .o-plg f |

r———
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they were asked to attend the psychelegical test held in the

PP —

office of the Respondent No\.2 at Churchgate, Bombay on 12.5.82.f |
The further case &f the lppliclnt::}.'lut thereafter a notice |
was displayed at the notice board of the Raspondent Noi2 |
indicating that some investigations are in p'roéui and after

completion of the investicaiiens the results will be declared n _

and the appointment orders will be issued for which equal
numberm of posts were being reserved, The appiicantg stated

that k& he made representation en on 11:.11.88 which got ne
response;
Seme &y

3. In the meantime it appears that,the candidates

filed OAs Under Section 19 of the A.T. Act before the Bombay
Bench and the said 0.,As were decided by an order dated 14,.,2:91 4 .
The applicants have also made reference to dacision by this

Bench of the Tribunal viz;(i) O.A. Not. 936 of 1987
Smt, Raj Kumari Sharma Vs% Union of India decided on 15,.,%,91

(ii) O.A. No, 318 of 1989 Rajesh Kumar Shivhare and Ors Vsj,

Jdnion of India decided on 30,.9:,1991',

4, The applicants further case is that after the

said judgments the applicants approached the office of the
Respondent no!t2 to bestow the same benefits arising out of
the said judguents to the applicants but he was told that

he should also bring such a direction from the Tribunal, The

applicant further contend that ne inquiry had been conducted
in the matter and at any rate the applicants have not been
allowed to participate in the process of inquiry. Their

further case is that sm &m the entire examination has not been;i

caricelled ¢nd the ashecintwer! c¢rcers ha ve been issuved and ¢
\

%g}/ ‘o .'-PZO E,
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circular has alse been issuved on the same subject on 541490,
2. The Respondent ne’2 has filed a written statment in

almost all the O.Asi, Therein the plea’the OAs being barred by |

linitatien as provided iR Sectis 21 of the A.T.Act has been
raised, It has been stated that as far as the applicents are
concerned. the final selectien of Ruks Catsgory Ne%t 2% wae
finalised during December 1986 and the name of the applicants
do not find place in the final panel issued, as they had

not secured adequate marks to qualify’, The O'Ju were filed
in the year 1992, A further plea taken in the counter affi:da-
vit is that the cause of action on the basis of which the O.As
are being filed sannot be said to beve occurred within the

territerial jurisdiction of this Tribumal, __ The Employment

Notice was issued by the Respondent No!.,2, the office of which

is at Bombay., The further plea taken is that the place of

stay of the applicant would not determined the jurisdiction

to file the OﬂA; It has also been pleaded that the orders
issued by the CAT Bombay Bench er Allahabad Bench does not
afford a fresh cause of action and the O,As are barred by
time,
said circular has no connection with the present petition;:

It was meant for fixation of seniority of selected candidates

It has been pleaded by the respondent no.,2 that the 1

enc¢ since the petitioner *as not qualified for final selection

he has no claim for appointment, No rejoinder aff idavit

appears to have been filed in any of the O;as.

6,
parties 5

e
‘e

=
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We have heard the learned counsel for the

c::‘ ecde

We may first easd=e the preliminary objsctions with |

==

|

of this 0.,A on the Grow.e

\
b b

-
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of want of territoriml jurisdictienl, hdmittedly, the
Employment Notice was issued by the Railway Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay, The applicants have
sought the relief of a writ of mandamus to be issued to the
respondents to issue the appointment order in favour of the
applicant within a time bound peried in consonance with the

judgnent of thids Tribunal in OQ.A. Nor. 318 of 1989 dated

Lotaled
30.,9.,1991ls since the respondent nel2 is moutsidc territo=-

rial jusisddictien of the Tribunal evidently such a direction
cannot be issued to the respondent nog. The provisions
of Art, 226(;‘ the Constitution of India will not goven the
sitasation’, %1.:; territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down,3 Section 19(1)
of A.T. Act provides that:
®* subject to the other provisions of this

Act, a person aggrieved by any order

pertaining teo any mstter within the

jurisdiction of the Tribunal may make

an application to the Tribunal for the

redressal of his grievance:,"
Thus for the purposes of maintginability of the 0.A, the
sine quomnon is that &k« it seek redressal agaeinst any corder

ka® pertaining toc any matter within the jurisdiction of this
Tribmal.Evidently since the Railway Recruitment Board
Bombay, responden‘t no o2 was compéetent to declare the =&sull
and it being Lgnkn1 outside the territorial jurisdiction of
thes Bengh of 'hhs.‘:.; iribunal the applicants cannot seek

11]’“'\'!.'1.
redressal of k'3 grievance mfm of not being given any

appointrent c¢lcer wy responcent ne.2 . In exercise of

upder Sub Sec,
powers conferred wys/(lL) of Section 18 A,T, Act the Central

\
Q-

rusalibl ;5
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Govt, has issuved a notification laying down the jurisdictien | }.

'

¢f the various Benches of the Tribunali, In respect of the

Allahabad Bench wi.@ £l 11185 the territorial jurisdiction
kas indicated in the notificatien dated 1,9.88 mm‘_- was

published in the Gazette of India Extraorgdinary dated 1.9.88
at Pgu 1 is ® State of U.P.(excluding 12 districts mentioned

under sli, noi4 under the jurisdiction of the Lucknow Bench i

wedofte 1561.91). The final list has also been shown to have

: Y
been published by the respondent no,2 at Bombay., Thus we

are satisfied that for want of territorial jurisdiction this |
Bench of the Tribunal cannot take cognizance of these O;Al‘:-
8. We may now proceed to consider the plea o!; the

0.A being barred by limitation which has been raised on behalf

of the respondent no.2. The selection was made in 1982 and
when certain discrepencies was found inquiries were held and

on completition of the inquiry the final selection list was
issued in December 1986, The 0O.As have been filed in 1996.

Clearly the OI.As are barred by limitation e&s provided under

section 21 of the A.T, Act, The learned counsel for the

applicant submitted that similar matters were taken up feor
consideration by the Bombay Bench of the Iribunal as also)by

this Bench of the Tribunal and the decision by this Bench of

the fribunal in the efcresaid GAs were rendered in September
1991 while the decision by the Bombay Rench of the Tribunal

was rendered en 14.2.91,
Ol It is fairly well settled that a decision of a

court or Tribunal does not afford a fresh cause of action,

The

Trg question of law which cewe to be cecided could very well
Plec

have been pilesw Ly the applicsnt yithin the neriod of limita-
te Plea
tion, Having failed to do sc they cennot be permitted that
\ ﬁ 3
Qb eeep23 r
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the decision by the Ir:l.buna.l dn other case dT—affordbﬂ-
fresh cause of actionl, The case law on the question has been
considered by the Madras Bench of the Tribunal in a case

reported in 1994(28) ATC 810 A.I.P.E,U Class III Vsh Union of
India and Ors,. We are in respectful agreement with the view

d- i
taken in the said.ecisionl, We., therefore hold that the 0O.As

are barred by limitationt

10. We may now proceed to analyse certain decisioens

gited at the bar, The Bombay Bench of the Iribunal vide its
judgrent dated 14,2,92 had observed that most of the applicants
were not declared selected because they have obtained less

than 150 marks The Bench in its decisien rendered on 14,2.91

marRs cyeye

wee held that the cuty off dsw arbitrary®x as it laid down

certain qualifying marks in excess of 35% even though
suff icient nugpber of persons were not going to join the 1

séivices amd even those who had secured less than 150 marks
had to be appointed to fill the available vacancies which 13
were aglvert.ised ./ﬁta.’m directions were given to the respo- .
ndentétito identify the actual number of vacancies in the Elpli-i
yment Notice No, 2/81-82 and the vacancies in each category

have to be further earmarked, This is for category no’.25,

(11) The respondents shall further find out as to how many
candidates, who appeared in the said examination,

have been selected finally and given appointments ‘*
Several

Simikxax other directions were also given which would not be
relevant for our purposes, Except to note that in compliance E
wlth the directions given in the said order the High Power

Committee gave its report, Thereafter a contempt petition was
filed and in ths conlemzt p:titicen Bombecy Bench pass3ad an order

datec 6,10,93 dizacting that 2l)] those applicanits who have

o




secured 105 or more marks out of 300 shall be deemdd to have 4 “
been recommended for Category No’)25 and the General Managers

of the respective Railways shall take steps to consider

whether these a;ppucmti ‘can now be granted appeintmments
in the vacancies which we have indicated o Within two menths

; 7
frem the date of receipt of the ordtr!.,

11l. The respondents thereafter filed civil app?l]._s__no?.
1821=31/1994 and the Hon'ble Supreme Court vide its judg}.‘ént
delivered on 29491994 set aside the order dated 6/,10L93
passed by the Bombay Bench of the ‘ribunall, It did not find
any arbitrariness in the cut off marks which were also adopted
by the High Power CommitteeX Thereafter certain other
petitions were filed before the Bombay Bench, Thelleading
0.A 3s 280/91. The 14 O.As were decided by a cemmon judgment

dated 1.2.95 and they were disinissed on the ground of limi-
¥,

tation as also on merits:, e

12, The learned counsel for the resp:ond?ants has also
placed for our consideration a decision rendered by the ]

Jabalpur Bench in O.A. 405/88 decided on 62195, The Jutmms
toilh ; .
Bench took the view that, the decisions in appeals by the
. % |
Hon'ble Supremec Court through its judgment dated 29:,9i,94', 1

The matter has come 1o an end 2nd dismissed the O holding .
the applicantg was not entitled to any relief.,

13% These O.,As have hean to suffer the same fate:, They
are barred by limitation, not maintainable befere this Bench

.

and even on merils no case for interference is made out, 1
i

All the O.As are therefore dismissed, No erders as to costs f{
= ) = . °
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